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2022|022 o STNGH NO. 1 |2022-07-08 MM
BENCH )
)
WP (C) - COURT wrrr | (5¢
48100/ [11.07.2 [ 700" |L.N.RavaTs | |20V lorder Dtd. e [t
2022 022 Sons | |TNCH oon © [2022-07-06 PEANE vo-
21)
_ (Se
48101/ |11.07. §§§232 p.CH. . COURT |Order Dtd. at
2022|022 SEJPAL ‘O No. 6 2022-07-06 No-
021
21)
WP (C) - (Se
48102/ [11.07.2 [J2700" |s. 3. MOHANT | COURT |Order Dtd. at
2022|022 y O+ No. 9 |2022-07-08 No-
2022
21)
(Se
WP (C) -
48103/ |11.07. COURT |[Order Dtd. at
2022|022 10053/ D K BISOT |C.0. s "3 15022-07-07 No-
2022
21)
(Se
WP (C) - WRIT
48104/ (11.07. COURT |Order Dtd. at
2022|022 39394/ IN.K.SEN  |C.0. |06 "5 15022-07-06 BRANC |\o-
2021 H-5
22)
48105/ |[11.07.2 PBLAFL COURT | der Dtd. (Se
2022 022 - SARAT DASH C. NO. 9 2022-07-05 at
16482/ OLD No-




[ 2021 | 22)
_ ABLAPL (se
26148106/ (11.07. - GENE Order Dtd. at
7 12022 022 16482, [SARAT DASH .., 2022-01-25 No-
2021 22)
[ S
26(48107/ |11.07. ?gég;; b % BIsoIlc.o. [COURT forder ptd. ;te
8 2022 022 R 2+ INo. 3 |2022-07-07 No-
2022
22)
_ (Se
WP (C) - WRIT
26148108/ |11.07. COURT |Order Dtd. at
5 oo . |532 11843/ M.K.RATH [C.0. |- 7="  [J068F “FO0 BRANC |°°
2022 H-7
44)
27148109/ |11.07 we (C) - COURT |Order Dtd ;ie
0 12022 022 4893/2 |L.K.NAYAK |C.O0. |us " ¢ 15022-07-05 No-
022
44)
[ (Se
BLAPL-
2748110/ [11.07. COURT |0rder Dtd. at
1 12022 022 3640/2 B.SINGH  1C.0. \uq ™ o 15055 07-07 No-
022
44)
[ (Se
BLAPI,— COURT
2748111/ [11.07. Order Dtd. at
> 15022 lo2s 4053/2 |RR NAYAK |C.O. |NO. 0990707 e
022 11
44)
[ (Se
2748112/ [11.07. 232?32 K BARIK lc.o EgURT Order Dtd. at
3 12022 022 O : 2022-07-07 No-
022 11
44)
_ CRLREV CRIMI |(Se
2748113/ [11.07.2 |- D. K. GENE Order Dtd. NAL  |at
4 12022 022 703/20 |MALLICK RAL 2011-10-25 REVIS |No-
03 TON  |2)
N BLAPL- COURT (Se
2748114/ [11.07.2 [, 07,7 [RAHUL S Order Dtd. at
5 12022 1022 SETHI O : 2022-07-07 No-
022 11
2)
N BLAPL- COURT (Se
27148115/ |11.07. 2561/2 GANSH c.0. |vo Order Dtd. at
6 12022 022 SAHOO e : 2022-07-07 No-
022 11
2)
T (Se
27148116/ [11.07. 23?532 o maTh - o ESURT Order Dtd. at
7 12022 022 O : 2022-07-07 No-
022 11
2)
[ CRIMI |(Se
27148117/ |11.07. ]Z’Ig‘z‘sgo P R NAYAK |c.0O ESURg Order Dtd. NAL at
8 2022 022 e : 2022-07-08 MISC- |[No-
22 OLD
3 3)
2748118/ [11.07.2 |wpc(oa |s. ¢ o (COURT order Dtd. (se
9 2022 022 pC) - CHOUDHURY | """ INO. 2022-07-05 at




30/201 15 No-
7 3)
N STREV- |TAPAN COURT (Se
28148119/ |11.07.2 25/201 |KUMAR c 0 Order Dtd. at
0 12022 022 3 NAYAK 15 2022-07-06 I:\;)O_
_ (Se
28148120/ [11.07.2 3??520 ok DASH . ESURg Order Dtd. at
1 2022 022 : . 2022-07-08 No-
22 OLD
3)
M ITA- (Se
28148121/ |11.07.2 94/201 PRAKASH c DR Order Dtd. at
2 12022 022 s KUMAR JENA |~° (J) 2022-07-05 No-
3)
[ _ (Se
28148122/ (11.07.2 22?520 J R NAYAK | ESURE‘ Order Dtd. at
3 2022 022 : . 2022-07-06 No-
22 OLD
3)
N ITA- (Se
2848123/ |11.07.2 | /"7 IDILLIP . DR Order Dtd. at
4 2022 022 o KUMAR SAHU |~ (J) 2022-07-05 No-
3)
N _ (Se
28148124/ 111.07.2 ]22‘3520 P S DAS c ESURE‘ Order Dtd. at
5 (2022 022 . . 2022-07-08 No-
22 OLD
3)
N BLAPT,~ COURT (Se
2848125/ 11.07.2 [, 00 | o . No. o |order Dtd. at
6 2022 022 : . 2022-07-07 No-
022 OLD
3)
___ TA CHIEF (Se
28 48126/ |11.07.2 | 5% PRAKASH . JUSTI |Order Dtd. at
7 2022 022 o KUMAR JENA |~°°° |CE'S |2022-07-05 No-
COURT 3)
N ITA- CHIEF (Se
2848127/ |11.07.2 |7 - IDILLIP . JUSTI |0Order Dtd. at
8 2022 022 o KUMAR SAHU |~°°° |CE'S [2022-07-05 No-
COURT 3)
B A CHIEF (se
28148128/ 111.07.2 85/201 PRAKASH c JUSTI |Order Dtd. at
9 2022 022 o KUMAR JENA |~°°° |CE'S [2022-07-05 No-
COURT 3)
B Ta CHIEF (se
29148129/ |11.07.2 |o° ) |DILLIP . JUSTI |0order Dtd. at
0 12022 022 8 KUMAR SAHU |~° CE'S 2022-07-05 No-
COURT 3)
- A CHIEF (Se
29148130/ |111.07.2 86/201 DILLIP c JUSTI |Order Dtd. at
1 2022 022 o KUMAR SAHU |~°°° |CE'S [2022-07-05 No-
COURT 3)
2948131/ [11.07.2 [ITA-  [PRAKASH  [C.O. |CHIEF |order Dtd. [(se




2022 022 86/201 |KUMAR JENA JUSTI |2022-07-05 at
8 CE'S No-
COURT 3)
(Se
48132/ |11.07. ggsgél SARAT DASH ESURE‘ Order Dtd. at
2022 022 . 2022-06-28 No-
1 OLD
3)
(Se
48133/ [11.07. (1:?2/20 EIIHL/HI;EI{P COURT |Order Dtd. at
2022 022 o1 MALLICK NO. 3 |2022-07-05 2?—
(Se
48134/ |11.07. igéfgo M. R. ESURT Order Dtd. at
2022 022 BARIK : 2022-07-08 No-
22 25
3)
WP (C) - COURT (Se
48135/ |11.07. 15571, [SUBASH CH o Order Dtd. at
2022 022 PANT : 2022-06-24 No-
2022 25
3)
ABLAPL (Se
40136/ 11,072 |0 PILLIE COURT |5 o e, a
2022 022 6470/2 | oLm 2021-07-05 No-
021 3)
CRLMC- COURT (Se
48137/ |11.07. 2000, |BALARAM o Order Dtd. at
2022 022 SINGH : 2022-07-08 No-
021 11
3)
BLAPT,~ COURT (Se
48138/ (11.07. 5668/2 DEBENDRA NO Order Dtd. at
2022 022 SWAIN : 2022-07-08 No-
022 11
3)
CRIMI |(Se
48139/ |11.07. ?22532 YUVRAJ EgURT Order Dtd. NAL at
2022 022 PAREKH : 9999-12-31 MISC- |No-
022 11
1 7)
CRIMI |(Se
48140/ |11.07. ig?igo AMRESH ESURg Order Dtd. NAL at
2022 022 MOHANTY : 2022-07-08 MISC- |No-
22 OLD
3 3)
BLAPL- |AMLAN COURT (Se
48141/ (11.07. Order Dtd. at
2022 022 4353/2 |SHAKTI NO. 2022-07-08 No-
022 PAUL 11 3)
BLAPL- COURT (5e
48142/ |11.07. 69420 BALARAM NO. 2 Order Dtd. at
2022 022 SINGH . 2022-07-08 No-
22 OLD
3)
BLAPL- COURT (Se
48143/ |11.07. 694/20 BALARAM NO. 2 Order Dtd. at
2022 022 25 SINGH OLb 2022-07-08 No-

3)




(Se

48144/ |11.07. ???53; S. K. c ;gURT Order Dtd. at
2022 |022 BEHERA : : 2022-07-07 No-
022 11
3)
(Se
48145/ (11.07. §§?§32 p. K. JENAlC ESURT Order Dtd. at
2022 |022 - R : : 2022-07-07 No-
022 11
3)
TRP (C) (Se
48146/ [11.07.2 |- BISWAJIT |, COURT |Oorder Dtd. M.J.C |at
2022|022 86/202 |PARIDA Y+ NO. 1 |2022-08-24 No-
2 1)
TRP (C) (Se
48147/ (11.07. - ;iﬁf\;PTA c ESURT Order Dtd. at
2022  |022 218/20 |, . 2022-07-07 No-
22 1)
TRP (C) (Se
48148/ [11.07.2 |- D. K. . EgURT Order Dtd. at
2022|022 179/20 |PANDA : : 2022-07-07 No-
11
22 1)
WP (C) - COURT wriT | (5€
33;39/ é;ém’ 16849/ |RAJAT DAS |C.O. |NO. 2 ggg;fOSEgé BRANC ;2_
2022 OLD H-8
43)
WRIT
BRANC | (Se
48150/ [11.07. ?Eégg; PRASANT . ;gURg Order Dtd. ?DIVI ;E_
2022 |022 09a KUMAR JENA oip  [2022-07-08 ston 101
BENCH |)
-1)
WRIT
BRANC | (Se
48151/ |[11.07. ?gégi; PRASANT | EgURg Order Dtd. ?DIVI EE_
2022|022 2095 KUMAR JENA oLp . |2022-07-08 ston ot
BENCH |)
-1)
(Se
48152/ [11.07. ?gégg; K. K. c o, o ®Y lorder ptd. o
2022 |022 025 SWATN oip  [2022-07-08 o1
)
(Se
48153/ |11.07. ?géi;; s. J. . ;gURg Order Dtd. ;E_
2022 |022 2020 [MOHANTY oip  [2022-07-08 o1
)
(Se
48154/ (11.07. quf;ég;/ BIJAY c ESURg Order Dtd. at
2022 |022 5090 KUMKAR DAS oip  [2022-07-08 No-

101




- (Se
31(48155/ |11.07. ‘ggégé; KAMLAKANT |, =277 lorder Dtd. 2t
6 2022|022 Con1 . NATH oin ~ [2022-07-08 o
)
[ (Se
31(48156/ [11.07. "59‘%; R. K. . ESURg Order Dtd. ;E_
7 2022|022 So17 | [BARIK orn  [2022-07-08 o
)
(Se
3148157/ |11.07. 22?53; A. K. . ;gURT Order Dtd. ;2_
8 |2022 |022 s MOHANTY > 2022-07-08 ol
)
(Se
31(48158/ 11.07.2 22507 v . c o, [ lorder pta. o
9 2022|022 s SAHOO » 2022-07-08 o1
)
(Se
3248159/ |[11.07. 22253; M. R. . ESURT Order Dtd. ;2_
0 2022|022 o SAHOO » 2022-07-08 o
)
(Se
3248160/ [11.07.2 725007 Ip. k. c o o ®F lorder ptd. o
1 |2022  |022 s BEHERA » 2022-07-08 o1
)
(Se
32(48161/ |11.07. 3(1)23;5 AMRESH c o, %S |order pta. 2
2 2022 022 o MOHANTY orp - [2022-07-08 o1
)
(Se
32|48162/ 11.07.2 PUCT R, R c o, %S |order pta. 2
3 2022|022 201 NAYAK i~ [2022-07-06 ol
)
(Se
3248163/ |11.07. ]ZIQZ;‘EI/J; MADHABANAN | ESURT Order Dtd. ZE_
4 2022|022 s DA MOHANTY » 2022-07-08 o
)
(Se
3248164/ [11.07.2 (TE00 | o, oo jorder Dtd. o
5 2022 (022 oo = 2022-07-05 o1
)
13248165/ [11.07.2 [BLAPL- [B. N. SAHU[C.O. [COURT [order Dtd. |(se




|

2022 022 10689/ NO. 2 [2022-07-06 at
2021 OLD No-
101
)
(Se
32 48166/ [11.07.2 [PLAPLS COURT | der Dtd. at
2 5o2s ) lozs 10731/ [B. N. SAHU|C.0. [NO. 0990706 No-
2021 25 101
)
(Se
32148167/ [11.07.2 §§Z¥§5 o SUNDARA | ;gURT Order Dtd. ;E_
8 2022 022 . o3 2022-07-04 o1
)
WP (C) - COURT wriT | (°€
3248168/ [11.07.2 Order Dtd. at
5 |ozs . lo2s 16814/ |G. SUNDARA C.O. NO. 0990708 BRANC |-
2022 22 H-8
43)
[ CRLREV COURT CRIMI |(Se
33148169/ |11.07.2 |- P.K.MOHANT c NO Order Dtd. NAL at
0 2022 022 686/20 |Y = 2022-07-05 REVIS |[No-
18 ION  |2)
N WP (C) - COURT WRIT | o°
33148170/ [11.07.2 |70 IDILLIP . . Order Dtd. reanc |3t
1 2022 022 KUMAR JENA |~ . 2022-07-08 No-
2022 22 H-8
43)
- _ (Se
33148171/ |11.07.2 ?8{2?20 G. SAHOO c ESURE‘ Order Dtd. at
2 |2022 o022 : : . 2022-07-05 No-
22 OLD
43)
BLAPL- COURT (Se
3348172/ [11.07.2 |J),7 |GANESH . o Order Dtd. at
3 2022 022 SAHOO : : 2022-07-06 No-
2021 23
43)
N BLAPL- COURT (Se
3348173/ [11.07.2 |] > |GANESH . vo. , |order Dtd. at
4 2022 o022 SAHOO : : 2022-07-06 No-
2021 OLD
43)
[ (Se
CRLA- COURT
33148174/ |11.07.2 Order Dtd. at
= 12022 022 390/20 |A.SUNDARAY |C. NO. 2 2022-07-05 No-
22 OLD
43)
[ CRLREV (Se
33148175/ (11.07.2 |- RAMAKANT c ESURg Order Dtd. at
6 2022 022 238/20 |[NAYAK : . 2022-07-07 No-
OLD
22 43)
N _ (Se
3348176/ [11.07.2 gfzuéz;zo s samoo o ESURg Order Dtd. at
7 2022 o022 : : . 2022-07-05 No-
22 OLD
43)
133[48177/ [11.07.2 |CRLREV |JANMEJAY [C.O. |COURT |order Dtd. [(se




2022 022 - PARIDA NO. 3 |2022-07-07 at
231/20 OLD No-
22 43)
(Se
48178/ |11.07. g?gézo N.C.SINHA ESURE‘ Order Dtd. at
2022 022 T . 2022-07-05 No-
22 OLD
43)
(Se
48179/ (11.07. (3:?5{2]?20 P.K.PANDA ESUR;: Order Dtd. at
2022 022 T : 2022-07-05 No-
22 OLD
43)
CRMIN |(Se
48180/ |11.07. ?i?ig/ . SAHGO ESURT Order Dtd. AL at
2022 022 : : 2022-07-08 MISC- |No-
2021 25
2 16)
WP (C) - (Se
48181/ |11.07. 5160/, |TRAPAN COURT |Order Dtd. at
2022 022 SWAIN NO. 9 |12022-07-04 No-
012
16)
CRLMC- COURT (Se
48182/ (11.07. 348/20 HARIHAR NO Order Dtd. at
2022 022 SUNDARA : 2022-07-04 No-
22 23
16)
_ (Se
48183/ |11.07. ??2532 T K.BARIK ESURT Order Dtd. at
2022 022 T : 2022-07-06 No-
021 25
16)
(Se
48184/ (11.07. 52‘2532 P .K.ROUT ESURE‘ Order Dtd. at
2022 022 T . 2022-07-06 No-
021 OLD
16)
(Se
toiss/ f11.07.2 PLBRL | | JCOURT oo g at
2022 022 T . 2022-07-06 No-
2021 OLD
16)
_ (Se
48186/ (11.07. ng;gzl/ M. PATT ESURE‘ Order Dtd. at
2022 022 5052 oD 2022-07-04 No-
16)
WP (C) - COURT WRIT | o€
48187/ |11.07. Order Dtd. at
2022 022 16842/ [|M.PATI NO. 2 2022-07-08 BRANC No-
2022 OLD H-8
43)
WP (C) - COURT wriT | (°€
33;28/ é;é07' 16413/ |B.K.PANDA NO. 2 ggg;fogfﬁé BRANC ;t_
2022 OLD H-2 ©
34)
BLAPL- COURT (Se
48189/ |11.07. 10505/ G.JAYASING NG Order Dtd. at
2022 022 2021 H 11 2022-07-06 No-

34)




BLAPL-

COURT

(Se

48190/ |11.07. Order Dtd. at
2025 lo2s 8004/2 |A.S.PAUL [C.0. NO. | o oo” o7 - Noe
021 12
34)
(Se
48191/ |11.07. §;§532 R.SETHI c ESURT Order Dtd. at
2022 022 ' . © |2022-07-06 No-
021 25
34)
(Se
48192/ |11.07. ?g‘:gg/ G.R.PATRA |c ESUR;: Order Dtd. at
2022 022 T . . 2022-07-06 No-
2021 OLD
34)
BLAPL- COURT (Se
48193/ |11.07. 11052/ A.PATTANAI c NO. 2 Order Dtd. at
2022 022 5021 K OLD 2022-07-06 No-
34)
(Se
48194/ |11.07. ?gég;/ A.K.DAS c ESURg Order Dtd. at
2022 022 T . . 2022-07-04 No-
2022 OLD
34)
WP (C) - COURT (Se
48195/ (11.07. 12042/ H.N.MOHAPA C NO. 2 Order Dtd. at
2022|022 TRA . "~ © 12022-07-04 No-
2022 OLD
34)
(Se
ssroes 11072 [FE@= | ] COURT o g :
2022 022 T . . 2022-07-04 No-
2022 OLD
34)
BLAPL- COURT (Se
48197/ (11.07. 6533/2 P.K.MOHANT c NO Order Dtd. at
2022|022 Y : © |2022-07-06 No-
021 25
34)
(Se
48198/ |11.07. 2;?532 B.S.SWAIN |C ESURT Order Dtd. at
2022 022 e . : 2022-07-06 No-
021 25
34)
_ (Se
48199/ |11.07. ?g‘gfé‘/ I.P.KAR c ESURI; Order Dtd. at
2022 022 T . . 2022-07-006 No-
2021 OLD
34)
(Se
48200/ |11.07. ?ISZ;SIE/ ek o ESURT Order Dtd. at
2022 022 U : : 2022-07-06 No-
2021 23
34)
CRLREV (Se
COURT
48201/ |11.07. - Order Dtd. at
2022 022 97/202 G.R.PATRA |C. NO. 2 2022-07-07 No-
OLD
2 34)
48202/ |11.07. T’lﬂéé%; SRINIBASH |, EgURT Order Dtd. gggc ;ie
2022 022 5022 MOHANTY 29 2022-07-206 Heg No-




m | | )
WP (C) - wriT | (5€
3648203/ 11.07.2 |1C,~0" |ABINASH . COURT |Order Dtd. eeanc 2t
4 2022 o022 SUNDARAY Y+ No. 6 12022-07-08 No-
2022 H-6
25)
M WP (C) - COURT (5e
3648204/ |11.07. 12981/ MANOJ c NO Order Dtd. at
5 2022 022 KUMAR PANT |~ . 2022-07-08 No-
2022 22
25)
B WP (C) - COURT (Se
3648205/ (11.07. 9929/2 TRILOCHAN c N Order Dtd. at
6 12022 022 BAG : . 2022-07-08 No-
003 24
25)
- (Se
36 (48206/ |11.07. ?525)3/ K. K. c DR Order Dtd. at
7 |2022 o022 MOHANTY : (J) 2022-07-08 No-
2003
25)
W CONTC- COURT (Se
3648207/ (11.07.2 |Coo " MR.TATHAGA | . Order Dtd. at
8 2022 022 TA SAHOO : . 2022-07-08 No-
021 25
25)
___ MR . TATHAGA (se
3648208/ |11.07. ggggfz RA . ESURT Order Dtd. at
9 2022 022 091 SAHOO, S.K. [7*7" | ¢” 2022-07-08 No-
SAHOO 25)
N WP (C) - COURT (Se
37148209/ (11.07.2 | oo 0’ MRUTYUNJAY | vo. o |Order Dtd. at
0 2022 022 MOHANTY : : 2022-07-08 No-
2022 OLD
25)
N CRLMP- COURT wriT | (5€
37148210/ |11.07. 1007/2 APARESH c NO Order Dtd. BRANC at
1 12022 022 BHOT : . 2022-07-08 No-
022 15 H-4
19)
N WP (C)- |JYOTI COURT (Se
37 48211/ [11.07. Order Dtd. at
> 15052 lozs 21529/ |RANAJN c.0. NO. 2 [poSt Tol e
2021 SAHOO OLD 19)
[ WPC (OA (Se
37148212/ (11.07.2 |C)- PRAVAT c ESURg Order Dtd. at
3 2022 o022 3436/2 |BEHERA i [2022-07-05 No-
013 19)
T (Se
3748213/ |11.07. Ygéig/ M. R. - ESURg Order Dtd. at
4 2022 o022 SAHOO : . 2022-07-04 No-
2022 OLD
19)
N WP (C) - |RAMA COURT (Se
37148214/ |11.07. Order Dtd. at
5 2022 lo22 15706/ |KRISHNA C. NO. 2 | 0os 07-04 No-
2022 BISOT OLD
19)
37[ag215/ [11.07.2 [wp(Cc)- [RAMA - COURT |Order Dtd. (se
6 2022 022 15705/ |KRISHNA ‘¥ INo. 2 |2022-07-04 at




[ 2022 BISOI OLD No-
19)
[ (Se
3748216/ |11.07. ?gég;/ DEBENDRA c ;gURg Order Dtd. at
7 |2022 022 BEHERA : : 2022-07-04 No-
2022 OLD
19)
- _ (Se
3748217/ |11.07. Vfgé?g/ M. R. - ESURg Order Dtd. at
8 [2022 022 BARIK : . 2022-07-04 No-
2022 OLD
19)
[ TRP (C) (Se
37148218/ |11.07. - P.K.BARTK |c ESURT Order Dtd. at
9 2022 022 212/20 |75 e 2022-07-08 No-
22 19)
[ _ (Se
38148219/ |11.07. quzz(gzl/ ANIL KUMAR c ESURE‘ Order Dtd. giilic at
0 [2022 o022 092 DAS orp  |2022-07-08 oo [No-
42)
B _ (Se
38 48220/ [11.07. ?gég;/ R. K. - ESURS Order Dtd. giigc at
1 2022 022 2092 SAHOO oLy | |2022-07-08 g [No-
13)
N _ (Se
38 48221/ |11.07. Tzésg/ SUVENDU c ESURg Order Dtd. at
2 |2022 o022 BARIK : : 2022-07-08 No-
2022 OLD
13)
N WP (C) - COURT (Se
3848222/ |11.07.2 |J o’ |SUVENDU c No. o |order Dtd. at
3 2022 022 BARIK : . 2022-07-08 No-
2022 OLD
13)
N WP (C) - COURT (Se
38148223/ |11.07. 16677/ SUVENDU c NO. 2 Order Dtd. at
4 |2022 022 BARIK : : 2022-07-08 No-
2022 OLD
13)
N WP (C) - COURT (Se
38148224/ |11.07. 16674/ SUVENDU c NO. 2 Order Dtd. at
5 2022 022 BARIK : . 2022-07-08 No-
2022 OLD
13)
N WP (C) - COURT wriT | (°€
38148225/ |11.07. 34550/ |B. K. PATI |C NG Order Dtd. BRANC at
6 [2022 022 - 0 : : 2022-07-08 No-
2021 25 H-4
38)
N WP (C) - COURT WRIT | o€
38148226/ |11.07. 34550/ |B. K. PATI |C NO Order Dtd. BRANC at
7 |2022 022 - : : 2022-07-08 No-
2021 25 H-4
38)
N WP (C) - COURT WRIT | o€
38148227/ |11.07. Order Dtd. at
8 12022 022 9502/2 |G. SUNDARA [C. NO. 2022-07-08 BRANC No-
022 22 H-6
16)
|38 48228/ [11.07.2 |cRIMC- |[K. SAHOO [C.O. |COURT |order Dtd. CRIMI |[(se
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